IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CS(0OS) 212/2020
MAHENDRI DAHIYA
..... Plaintiff
Through:  Mr. Jai Sahai Endlaw and
Mr.Subhoday Banerjee, Advocates
(M: 8617802153)
Versus

BALRAM KHARETA & ORS.
..... Defendants

Through:  Mr. Pavitra Kaur, Advocate
(M:9811999292)

CORAM:
MS. VANDANA JAIN (DHJS) JOINT REGISTRAR(JUDICIAL)
ORDER
% 12.05.2023

Learned Presiding Officer is on first half leave today.

Reader is on leave. No substitute Reader provided.

As per directions, put up for the purpose already fixed on
08.08.2023.

PA TO JR (JUDICIAL)

MAY 12, 2023/tp

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 01/07/2025 at 10:01:58



